BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), CHENNA]
O.A NO: 90 OF 2021

<RI NAVEEN KUMAR JALAGAM,

TELANGANA
--..Applicant
_VS_
STATE OF TELANGANA &
OTHERS.
....Respondents,
INDEX
SIL.No  DATE DESCRIPTION PAGE NO |
| REPORT FILED BY THE DISTRICT 1- 3
‘ COLLECTOR

2. | 12.9.2023| COMMUNICATION FROM THE DISTRICT | 4.6
| CIVIL SUPPLY OFFICER TO THE DISTRICT
| COLLECTOR

3. | 12.9.2023 | TSPCB SENT THE REPORT REGARDING 7-12
3 THE PRESENT STATUS OF THE UNIT

MRS.H.YASMEEN ALI,
COUNSEL FOR 3R° RESPONDENT

&,& t /6.9 2023
/L(ACQ .‘ ‘S’M/?OJA



O,
BEF
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Original App"COflon No. 90 of 2021 (57)

GRI NAVEEN KUMAR JALAG AM

TELANGANA .. Applicant
N
STATE OF TELANGANA & OTHERS .... Respondent

REPORT FILED BY TH ELANGANA STATE

EDISTRICT copigcror, SURYAPEL TELANGA!

As per the Hon'ble Nationg, Green Tibunal (52). chennai Passed an Order by
directing the Respondent report on 18.09.2023 which is as stated below: -

The National Green Tribynq Southern Zone, Chennai, has directed the
District Collector, Suryapet, to fjle a report regarding the present status of the
petition filed by Sri Naveen Kumqr Jalagam, $/0 Ranga Rao, R/o Plot No. 8, KLR
Avenue, Komarabanda, Kodad Municipality, on August 23, 2023in respect of (11]
Parboiled Rice Mills at Komarabangq Vilage Kodad Municipality.

1. The Complaint Petition fileg by the Petitioner states that, The (11) Parboiled
Rice Mills af Komarabanda Village Kodag Municipality causing enormous air and
water poliution by emitting poliutants as wei as discharged un treated effluents
info the environment resulting health hazards to the residents of the Surrounding
areos and requested fo fake action against the erring industries for not obtaining
the consent fo operate from the Pollution Control board as per the rules laid down
under the water (prevention and confrol of Pollution) Act 1981 etc.,

2, In this regard, It is submitted that, the matter has got enquired on the
content of the complaint petition with pollution control board Regional Office,
Nalgonda and District Civil Supply Officer, Suryapet against the industries viclated

the rules and regulations if any.

PRESENT STATUS OF THE RICE INDUSTRIES: -

3. The Environmenial engineer Pollution Control Board, Nalgonda has stated
that, there are (8) Parboiled Rice Mills, (2) Steam Rice Mills and (1) Sick Parboiled
Rice Mill situated at Komarabanda Village of Kodad Mandal. The Officials of
TSPCB inspected the area on 17.02.2023 and 21.02.2023 conducted Ambient Air
Quality Monitoring (AAQM) in (9) mentioned Rice Mills and the SPM & RSPM
standards are normal.  The remaining  (2) Rice  Mills namely Sri. Kanaka
Mahalakshmj Parboiled Rice Mills is Sick more than (2] years and not in operation.
The Rajg Rajeshwari Parboiled Rice Mill was not in Operation Since last (6) Months,

and boller was no operating in Ihe rest of the (9) industries as shown under,
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Ot ¢ aratin~
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( H Doiler
o gr?gc?;jhovendro swamy Parboiled Rice
8 industry, Sy.No. 234/1 & 242/4. Industry was not operafing
Komarabanda, Kodad ‘ boiler
' $1i venkata Lakshmi Parboiled Rice mi,
9 Sy No. 243, Komarabanda (V). Kodad Industry was nof operaing
| (MJ I boiler
) ' Sri Kanaka mahalaxmi Parboiled Rice mil, The industry is sick since
10 5yNo.185/2, 185/3, 185/4 & 185/5 more than 2 years and not
. Komarabanda (V), Kodad in operation.

'l Raja Rajeshwara Parboiled Rice Industries 1€ Industry was.not in
& Exports Ltd., Sy.No. 185/5, ,; Operatlon smte last six
Komarabanda (V), Kodad months. Hence, monitoring

. o could not be conducted.
4. Further it is stated thal the board has reviewed the status of the alleged
rice industries before the board task force committee meeting held on 15.08.2023.
After defailed discussion the committee recommended fo issue Amendment
Orders fo the above (10) Rice Mills for Raw Rice Milling activities and shall obtain
CFO before starting of the Parboiled qclivity if any. orders yet fo be issued by the
poard, It s also stated thal, the board monitor the industries regularly for the

compliance of conditions/direcfions issued o control water and air pollutions.

5. The District Civi Supply Officey Suryape! vide reference 6! cited has stated

ffial, the (9) Rice mils Outof (1) gre all the documents like CFQ issued by

having .
fion, miling capacity

Ihe TSPCs, Factory Cerlificale. ISSPDCY electicily connec

ifi ' ileri ~tion
cerfificate issyed by the AD, INAUstrics corfificate ssued by the 1S boiler inspec
es cerfific

department for use of boiler etc
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anda, Kodad Mumrimzi”’ R/o Plot No
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Ref: 1. Lr.No.F.M0:2-8/2023-23/TS/QCHy141.4¢ Dated: 117082033 of
the Regional Directgr (S giR&,thc, Hyderabag. . 1 1/08/2023 of
2. Hon'ble NGT, Chennal Notice in apq);c | P
Avenue , Komarabanda, Kodad Municipality. t No L
3. Lr.No.C5/1126/2021, Dated:02.09.2023 of the St s
Suryapet to this Office. trict Collecto

3 KLR

hefare
Rice Mille 3t
Present Status called by
9 (2) weeks of time to <end
- Detailed repor Called for -

O
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Kind attention is invited to the subject and the references cited. In view -
the orders of the National Green Tribunal, Southern Zone, Chennai directing the
District Collector, Suryapet to file a report regarding the present status :; the
petition filed by Sri. Naveen Kumar Jalagam, S/o Ranga Rao, R/o Plot No. 8
KLR Avenue, Komarabanda, Kodad Municipality on 23, August 2023, the

following is submitted as shown below:

N N THE MATTER OF
NGANA VER TE OF TELANGANA
AND OTHERS.

1. Among the (11) Parboiled Rice Mills, 1.M/s Sri Kanakamahalaxmi
Parboiled Rice Mill, Komarabanda(V), Kodad(M), Suryapet district is
sick and not in operation, 2. M/s Sri Raghavendra Swamy PBRI
Komarabanda, Kodad, Suryapet district is closed, 3. M/s Raja Rajeswari
Parboiled Rice Industries, komarabanda(V), Kodad, Suryapet district is
in contract with M/s Sri Sathya Sai Rice Corporation, Komarabanda,
Kodad  and 4. M/s Sri Venkataramana Parboiled Modern Rice M!\xl,
Komarabanda(V), Kodad, Suryapet district 15 1n contract w1th\M,‘> Sn
Vasavi Matha Rice Corporation, Komarabanda, Kodad, Suryapet
district,

has issued closure orders

2. The Telangana State i Board
9 Pollution Control Mills and TSSPDCL has

to all the remaining (10) parboiled Rice
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disconnected the power SUPPIY 10 all the (10) Rice Mills on 29.04.2020,
based on the request of the TSPCB,

. During Rabi 2019-20 season, due to huge arrivals of CMR Paddy from
the Paddy Procurement Centers from Kodad mandal to these Rice mills,
because of bad weather conditions prevailing at that time and also to
avoid damage and loss to the farmers as heavy paddy is harvested in
Suryapet District and also due to COvVID -19, the farmers were unable
to sell their paddy in the open market, Hence, the same is purchased
by the Government and unloaded in the Parboiled Rice mills of
Suryapet District including Komarabanda Parboiled Rice Mills.

- As any interruption in power supply will cause delay in delivering CMR
rice by (10) Rice Mills in Rabi 2019-20 season which will cause huge
exchequer to the Government and in view of the orders of the
Government of India and Government of Telangana to speed up for
delivery of Custom Milling Rice to Food Corporation of India and to
unload the paddy in view of the Covid -19 emergency situations and
also considering the request of the Kodad Rice, Ground Nut Oil Millers
& Dealers Association, Kodad, Suryapet District, Dated: 19.11.2020,
the Collector(Civil Supplies), Suryapet district has once again
requested the TSSPDCL to provide power supply to the (9) Rice mills
shown below:

| SI.No. | Name of the Mill
1 Sri Venkataramana PBRM Komarabada, Kodad

B Raja Rajeswari PBRI komarabanda, Kodad

Padmalaya Rice Industries Komarabada, Kodad

Laxmi Ganesh Rice Corporation Komarabanda, Kodad

Sri Bhuvaneswari Rice Corporation komarabanda, Kodad
Sri Venkateswara Rice Industries Pvt. Ltd., Komarabanda
APR Rice Industry Komarabanda, Kodad ‘
Sri Venkatalaxmi PBRM Komarabanda, Kodad

Sri Raghavendra Swamy PBRI Komarabanda, Kodad
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. It is further submitted that Suryapet is one of the largest Paddy
producing districts in the State. Due to huge arrivals of Paddy and also
as the MSP rates offered by the State Government are more than the
open market rates and also due to problems in unloading of Paddy,
unable to sell in the open market, the farmers of the district are selling
the harvested Paddy at Govt. Paddy Purchasing Centers i.e., at both
IKP and PACS and inorder to avoid inconvenience and problems to the
farmers, as some of the Rice Mills in the district were reluctant to
unload the Govt. CMR Paddy for Custom Milling and in view of the huge
quantities of Paddy purchased i.e., 291608.763 MTs of CMR Paddy in
KMS Khariff 2020-21, 668740.120 MTs of CMR Paddy in Rabi 2020-21,
364675.680 MTs of CMR Paddy in Kharif 2021-22, 214953.480 MTs of
CMR Paddy in Rabi 2021-22, 313333.000 MTs of CMR Paddy in Kharif
2022-23 and 361447.120 MTs of CMR Paddy in Rabi 2022-23 by the
government, the CMR Paddy was allotted to the above said Rice Mills

also.
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the Government CMR Paddy

6. In this connection # ;
1S alg : hat ini
i allotted to those micr t;lwhmmed 'mqtricr Administration through
Office of the Distric (Ziv"ms by "h‘:)m«er, Guryapet based on the
following criteria. o VPP T
i The Consent for
Authorization (

FO) B Hazardous Waste

o (C
Operation ued by the Telangana State

, HWA) Certificate 15
Pollution Controy Board

ii Factories Certificate

Electricity Bill of the T55ppCL.

.. As per the Milling Capacity fixed
Industries

v Certificate issueq by the Telanganad Gtate Boiler Inspection
Department for yse of 3 oiler

Vi The past performance of the Rice Mill and

vil.  The guidelines issyed through Government Orders i.e., by the
department of Consymer Affairs, Food & Civil Supplies from
time to time for every KMS (Kharif Marketing Season) Season
under Policy for Procyrement of Paddy under MSP operations
and delivery of Custom Milled Rice.

by the Assistant Director,

7. As the above mentioned (09) Rice Mills are having all the above
mentioned documents, met the conditions stipulated and in view of the
matter pending in the Hon'ble Tribunal, the Government CMR Paddy
was allotted. Further it is submitted that, these (09) Rice Mills will be
considered in future as per the Orders that will be passed by the
Hon'ble National Green Tribunal, Southern Zone, Chennai.

Hence, the above report is submitted for kind information and
necessary action.
Yours faithfully,

District Civil Supply Offickr,

\g{ Suryapet.
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" o NLG
s ;‘ail\f: Kumar, Komarabanda (V) ko,

Honble National Gr
pollution problems 0
Kodad (M), Suryapet

021 filed by Sri Jalagam
‘ d (M), Suryapet District in the
cen 1ribunal Southern Zone, Chennai against the

f .Pa‘fbo""fd fice mills Jocated in Komarabanda (V),
District  Inspection Report — Submitted Reg.

Ref:- i. SriJalagam Naveen Kumar, Komarabanda (V), Kodad (M), Suryapet
District has filed OA NO. 90 of 2021 in the Hon'ble National Green
Tribunal (NGT), Sourhern_zone, Chennai against the pollution
problems caused bY parboiled rice mills (11 Nos) located in the
Komarabanda arca.

5. TSPCB Renort dated:19.07.2023 filed hefore the Hon'ble NGT (SZ).
3. Hon'ble NGT (52) order dated:23.08.2023.

4. Lr.N0.C5/1126/2021, Dated:  09.2023 received from the District Collector,
Suryapel.

Xk kXK

It is kindly submitted that Sri.Jalagam Naveen Kumar, Komarabanda (V), Kodad (M),
.pet District has filed OA No. 90 of 2021 in the Hon'ble National Green Tribunal (NGT),
_outhern 7one, Chennai against the pollution problems caused by parboiled rice mills (11 Nos)

located in the Komarahanda area.

The TSPCB vide reference 2 cited, filed a latest report dated:19.07.2023 before the

HonDle NGT (57). (Annexure — 1)

Vide reference 3" dited, the Honble NG I vide order dt.23.08.2023 directed the District
Collector to file report,

The Board vide reference 4" cited, roce Jter from the District Collector, Suryapet

ived a ld
--auesting to submit status report,

In this regard, the following i submitted:

L. In the above matter, 11 Nog s, out of which 8 are Parboiled Rice

are respondent industric

Mills, 2 are Steam Rice Millg and 1 s sjck parl)oiled industry. The details are enclosed as

Annexure — II,
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(CFO) orders of the Board. The dot

. Nature of activities:
Parboiled Activity:

. ent for Opneration
vahd Cons f
paving '

qnexure = 11T

1S >
ails are ('n(.lﬂ‘:“"' ‘

,aking of paddy > Drying -
The parboiled activity consists of pre cleaning 0f paddY 250

Milling (includes Dehusking, Husk separation, l’”“shmq)v

Raw Rice Milling Activity: addy = Milling (includes
The Raw Rive Milling activity consists of Pre cleanid of oty J
Dehusking, Husk separation, polishing).

Steam Rice Activity: : i
The steam rice activity consists of Pre-cleaning of paddY psteamng S Py B

- Milling (includes Dehusking, Husk separation, P""Shing)'

. Polluti tential ivities:
Parboiled Activity:
The major source of water pollution is due 0 generatlon of wastewater from soaking

tanks. The major source of air pollution is emissions from chimney aftached to the

boiler, ash and husk handling.

Raw Rice Milling Activity:

No waste water is generated from the activity, except from domestic sources. The major
source of air pollution is from husk handling.

Steam Rice Activity:

No waste water is generated from the activity, except from domestic sources and boiler
blowdown. The major source of air pollution is emissions from chimney attached to the
boiler, ash and husk handling.

. The industries carrying above activitics have ta provide / implement following contro
measure for minimizing and controlling pollution:

(SNo| ~ Natureofpolivton | ControlMeaswres
1 Twaterpoluion | Effient Treatment Plant (E17)
l 2 |Arpolution

!Ai?' Poliuion Control Equipments (APCES) |

a. Emissions from chimney |Vil., Cyclone dust collector/Mechanical dust |

]C°“9-Ct0r/Multi cyclone dust collector/Bag‘:
| filter

l b.. Ash handiing ) i © Closed Ash Shed ;

e Huskhanding | " Closed Husk Shed |
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| M/s. Raid a'csm:lai;as
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b parboiled Rict tndy®

- f. Sy.No.
| & Exports Ld., ,
w 185/5? Komaraband; 11(:21
Kodad (M) Su
District (R4)

eshwara
U
ard

> Mjs. Sri Venkat
| Rice Industries
' Sy.No.242/4,
| banda (V) K
' Suryapet District

Kom

(R5)

M5, Laxmi
Parboiled Rice In
No.
(M), Suryapet
' (R6)

L L o ETP

4 | M/s. APR Rice Industry, |
243, | Collection

Kodad | equalization

Suryapet  District  Diffused aeration tank, :

1

‘SyNo242 &

| Komarabanda (V),
(M),
I (R7)

230/2, Komarabanda (V),
Kodad (M),
" District (R8)

| Parboiled Rice Industries,
| Sy. No. 193/1,
| Komarabanda (V), Kodad
)

| (R9)

{ . -

i M/s. Sri Kanaka
' mahalaxmi Parboiled Rice
| Mill, Sy.No.185/2, 185/3,
185/4 & 185/5
Komarabanda (V), Kodad
(M), Suryapet District |
(R10)
Mfs.  Sri Wﬁédi‘nélaya

Parboiled Rice Industry is
| located at Sy.No. 232,

_ | Komarabanda (V), Kodad | Settling tanks:

jent Rice Millg

Kodad M)

e | ETP
dustries,  Collection
230/1A, | €qualization

| Sy. [
" Komarabanda (V) Kod?d Diffused aeration
District | Settiing tank, Filter

s Wjs. Sri Bhuvaneshwari | CTP
Parboiled Modern Rice | Collection
Mill, Sy.No. 230/1A & | equalization

Suryapet | aeration

‘Ws. Rela Rajeswari |

Suryapet  District |

D

req:;

. rdin, .
¢ controng poliyiq 9 Providing / impfement control

. €as Qiven below:
s ltlent Treatm
Nt (ETp i"r()v":l“t
i

" Air Pollution Control
(Yes/Ng)

Equipments (APCEs)
| installed to the
‘ boilers
ETI :
c r . COnSiSﬁn )
ollection 9
Equalizatigy,

 Aeration
tank, K& se

of |4 TPH Boiler provided |
um with  Dust  bunkers |
tank, followed by Cyclone
tting | dust collector as APCE. |

TP one
Consigtj
Collection N9

settling tankm
aeration tal
‘ nk
Secondary s

~of 12 TPH Boiler provided
Primary | with Multi Cyclone Dust
Diffused | Collectors followed by

! and | Wet scrubber as APCE. |
ling tank, |

consisting  of | 2.5 TPH Boiler provided
cum ‘ with Dust bunker
tank, | followed by Wet
tank, | scrubber as APCE.
_ feed |
i;an'l'k'SI “’(‘ium media fiter | T
| and Sludge drying beds.
consistin I T
9 Cu‘r’; '3 TPH Boiler provided
tank | with  Mechanical Dust |
" | Collector & Cyclone dust |
Settling tank, Filter feed collector foliowed by |
tank, Multi media fiter et STUDPe @ APCE ]

and Sludge drying beds. . !
consisting  of | 2.5 TPH Boiler provided |
cum | with Mechanical Dust
‘ tank, | Collector followed by
| Settling tanks, Diffused | Wet scrubber as APCE.
tank  and |

Secondary settling tank. \

|

| 2.5 TPH Boiler pravided i

- with  Mechanical Dust |

Collector ~ followed by |
Cyclone Dust Collector |
as APCE. ‘

NA

(It's a steam rice mill)

SICK | ‘

The industry is sick since more than 2 years and not ;l
in operation. ‘
|

il'im) consisting ~ of 2 TPH Boiler provided |

i Collection cum | with  Mechanical  Dust
equalization tank, = Collector as APCE. .
S Diffused | |
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|
S. Name & Addre. Air Pollution Cortre
t .
No. | the Indusq,;s N Efflyent treﬂfmf’d"ed Equipments (AFLFs)
| Plant (ETP) prov! installed to the
| (YQSINO) hotilers.
(M), Suryapet and
| (Rll) JIstricy : aeration tank tank. |
i | Secondary settin9 i
|9 | M/s. St Raghav . 3 TPH Boailer provided
Swamy  Parboiled Q'Ld'a NA with  Mechanical  Dust
‘ | Industry, Sy.No. 234/;&; i Collector as APCF.
i 242/4, K()mdmhﬂnda (It's a steam rice Mt
| Kodad (VRM), Suryapey
District (R12) l
10 | M/s. Sri Vonkuh Lakshmi . of '3 TPH Boiler provided
¢ ! sisting ’ . y
. Parboiled Rice Mill, Sr;n ?ﬁ ) cons’st cum with  Cyclone  Dust |
| - No. 243, Komarabang, eo "‘?'Ogon tank, | Collector ~followed by |
l i (Y), Kodad (M), Suryapet D?#S;Z geration tank, Wet scrubber as APCE.
District (R13) }Semln'g ank, filter feed |
I tank, Multi media filter l
and Sludge drying beds.

11 | M/s. Sri Venkataramang ETP consisting of 1 2 TPH Boiler provided
Parboiled Modem Rj . cum ! with  Mechanical Dust
| e ice | Collection \ ‘
iMl", Sy No. 230/1A & equalization tank, Collector followed

District (R14)

' 230/2, Komarabanda (v), | piffused aeration tank, | Wet scrubber as £ CE.
| Kodad (M), Suryapel  Setting tanks, Hiter feed
\ tank, Multi media filter.

Note: All above operating industries have provided dosed sheds for storage of ash and

husk.

- o R s

. Earlier, the officials of TSPCB inspected the area on 17.02.2023 and on 21.02.2023 and
conducted Ambient Air Quality Monitoring (AAQM) at Respondent industries and detalls

are as given below:

e I
| S. 'Name&AddressI

Monitoring status

’ No. | of the industry
! 1 M/s. Raja ! The industry was not in operation since last six months. !
Rajeshwara " Hence, monitoring could not be conducted.
Parboiled Rice
Industries &
Exports Ltd.,
| Sy.No. 185/5,
Komarabanda (V), !
Kodad M),
Suryapet  District ’
f (R4)
T2 M. Sri | The Board Officials conducted AAQM on 21.02.2023 and |
Venkateshwara | the RSPM is 89 jig/m” against Board standard 100 pg/m’, |
Rice Industries PVt the 592 Is 4.0 ug/m® against 80 ug/m’ and NO2 is 22
[Ltd,  Sy.No.242/4, | py/m" against 80 g/m’, ‘
Komarabanda  (V): | stack Monitoring could not be conducted as industry was

| Kodad
| Suryapet

not operaling boiler and was carrying out only raw rice |

District l milling activity.

|
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230/ 1A V)
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(R6)

Mc APR Rice
Industly, s
Sy.No.242 & <15
Kn'“afaba«” \V
Kodad (M),
Suryapet Dt
(R7)
| Ms. 0
Bhuvaneshwarl
Parboiled Modern
| Rice M, Sy.No.
230/1A & 230/2,
' Komarabanda (V)
' Kodad (M),
| Suryapet  Distnct
(R8)
‘M)s. Raje
Rajeswari Parboiled

Rice Industries, Sy. |

| No. 193/1,
Komarahanda (V),
Kodad M),
Suryapet
(R9)

LM

¥ona<amahalaxmi
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8. The Board reviewed the above indusiries before the Board's Task Force Committee
meeting held on 16.08.2023. After detailec discussion, the Committee recommenged
issue amendment orders to the abave 10 Respondent rice mills for rew rice miliing
activity and shall obtain CFO, before starting of the parboiled activity if any. Orgers yet
to be issued by the Board.

It is submitted that the Board will monitor the industries regularly for the compliance of

congditions / directions issued to control water & air pollution.

This is submitted for kind information and necessary action.

Yours faithfully

BRI &
ENVIRONME M\'EQME:EB

ENVIRONMENT UNEE
Copy to: 7.S. Porution Contrai B3¢
1. The CEE, Board Office, Sanathnagar, Hydcrabad for kind inforfagion and fece Ay Actidn
2. The JCEE (Legal), Board Office, Sanathnagar, Hyderabad for kind information and necess
action.
3. The JCEE, Zonal Office, Sangareddy for kind information and necessary action.
4, The SEE-TF-BO (Unit-v), Sanathnagaf, Hyderabad for kind information and necessar
action.
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;‘RI NAVEEN KUMAR JATAGAM,
ETANGANA ....Applicant

-VS-

STATE OF TETANGANA & OTHERS ... Respondents

REPORT FILED BY THE DISTRICT COLLECTOR - R-3

[

Mrs.H.Yasmeen Ali,

Counsel for the State of Telangana — R-3.
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